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TCP No. 291lI&BP/NCLT/MB/MAw2017

The Counsel for the Corpotate Debtor is ptesent whereas none present ftom

the side of Petitioner

The Corporate Debtor has placed e-mail correspondence showing that the

Petitioner has received Rs. 7,16,1401- as full and final settlement saying that the

Petitioner would inJorm their Advocate to withdraw TCp 29112017 from the file of

this Bench, but whereas the Petitioner's side is not present today.
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TCP No. 291I&aP/NCLT,MB,'L{AH,ol7

Since the Petitioner's side is absent, no withdrawal memo has yet come from

their side, this Bench hereby peremptorily directs the Petitioner to aPpear for filing

withdrawal memo on the next date of hearing, failing whictr this Petition will be

dismissed for default.

List this matter on 17.11'2017.
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